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Title: Papers laid on the Table of the House by Ministers/members.

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION AND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): On behalf of Shri G.K. Vasan, I beg
to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions)

under sub-section (1) of Section 619A of the Companies Act, 1956:-

(a) (i) Review by the Government of the working of the Dredging Corporation of India Limited, Visakhapatnam, for
the year 2012-2013.

(ii) Annual Report of the Dredging Corporation of India Limited, Visakhapatnam, for the year 2012-2013,
alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9772/15/13)

(b) (i) Review by the Government of the working of the Shipping Corporation of India Limited, Mumbai, for the year
2012-2013.

(ii) Annual Report of the Shipping Corporation of India Limited, Mumbai, for the year 2012-2013, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9773/15/13)

 

(c) (i) Review by the Government of the working of the Ennore Port Limited, Chennai, for the year 2012-2013.

(ii) Annual Report of the Ennore Port Limited, Chennai, for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9774/15/13)

 

(2) (i) A copy of the Annual Administration Report (Hindi and English versions) of the Mormugao Port Trust, Goa, for the
year 2012-2013.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Mormugao Port Trust,
Goa, for the year 2012-2013.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the Mormugao Port Trust, Goa, for the year 2012-
2013, together with Audit Report thereon.

(iv)A copy of the Review (Hindi and English versions) on the Audited Accounts of the Mormugao Port Trust, Goa, for the year
2012-2013.

(Placed in Library, See No. LT 9775/15/13)

 

(3) (i) A copy of the Annual Administration Report (Hindi and English versions) of the New Mangalore Port Trust, New
Mangalore, for the year 2012-2013.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the New Mangalore Port
Trust, New Mangalore, for the year 2012-2013.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the New Mangalore Port Trust, New Mangalore,
for the year 2012-2013, together with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of the New Mangalore Port Trust,



New Mangalore, for the year 2012-2013.

(Placed in Library, See No. LT 9776/15/13)

 

(4) (i) A copy of the Annual Administration Report (Hindi and English versions) of the Visakhapatnam Port Trust,
Visakhapatnam, for the year 2012-2013.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Visakhapatnam Port
Trust, Visakhapatnam, for the year 2012-2013.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the Visakhapatnam Port Trust, Visakhapatnam, for
the year 2012-2013, together with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of the Visakhapatnam Port Trust,
Visakhapatnam, for the year 2012-2013.

(Placed in Library, See No. LT 9777/15/13)

 

(5) (i) A copy of the Annual Administration Report (Hindi and English versions) of the Jawaharlal Nehru Port Trust, Navi
Mumbai, for the year 2012-2013.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Jawaharlal Nehru Port
Trust, Navi Mumbai, for the year 2012-2013.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the Jawaharlal Nehru Port Trust, Navi Mumbai, for
the year 2012-2013, together with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of the Jawaharlal Nehru Port Trust,
Navi Mumbai, for the year 2012-2013.

(Placed in Library, See No. LT 9778/15/13)

 

(6) (i) A copy of the Annual Administration Report (Hindi and English versions) of the Paradip Port Trust, Paradip, for
the year 2012-2013.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Paradip Port Trust,
Paradip, for the year 2012-2013.

(Placed in Library, See No. LT 9779/15/13)

 

(7) (i) A copy of the Annual Administration Report (Hindi and English versions) of the Mumbai Port Trust, Mumbai, for
the year 2012-2013.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Mumbai Port Trust,
Mumbai, for the year 2012-2013.

(iii)          A copy of the Annual Accounts (Hindi and English versions) of the Mumbai Port Trust, Mumbai, for the year
2012-2013, together with Audit Report thereon.

 

 

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of the Mumbai Port Trust, Mumbai,
for the year 2012-2013.

(Placed in Library, See No. LT 9780/15/13)



 

(8) (i) A copy of the Annual Administration Report (Hindi and English versions) of the V.O. Chidambaranar Port Trust,
Tuticorin, for the year 2012-2013, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the V.O. Chidambaranar
Port Trust, Tuticorin, for the year 2012-2013.

(Placed in Library, See No. LT 9781/15/13)

 

(9) (i) A copy of the Annual Administration Report (Hindi and English versions) of the Kolkata Port Trust, Kolkata, for
the year 2012-2013.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Kolkata Port Trust,
Kolkata, for the year 2012-2013.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the Kolkata Port Trust, Kolkata, for the year 2012-
2013, together with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of the Kolkata Port Trust, Kolkata, for
the year 2012-2013.

(Placed in Library, See No. LT 9782/15/13)

 

(10) (i) A copy of the Annual Administration Report (Hindi and English versions) of the Cochin Port Trust, Cochin, for the
year 2012-2013.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Cochin Port Trust,
Cochin, for the year 2012-2013.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the Cochin Port Trust, Cochin, for the year 2012-
2013, together with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of the Cochin Port Trust, Cochin, for
the year 2012-2013.

(Placed in Library, See No. LT 9783/15/13)

 

(11) (i) A copy of the Annual Administration Report (Hindi and English versions) of the Chennai Port Trust, Chennai, for
the year 2012-2013, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Chennai Port Trust,
Chennai, for the year 2012-2013.

(Placed in Library, See No. LT 9784/15/13)

 

(12) (i) A copy of the Annual Administration Report (Hindi and English versions) of the Mumbai Port Trust (Pension
Fund Trust), Mumbai, for the year 2012-2013, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Mumbai Port Trust
(Pension Fund Trust), Mumbai, for the year 2012-2013.

(Placed in Library, See No. LT 9785/15/13)

 



(13) A copy each of the following Notifications (Hindi and English versions) under Section 124 of the Major Port Trusts
Act, 1963:-

(i) G.S.R. 504(E) published in Gazette of India dated 24th July, 2013 approving the New Mangalore Port Trust
(Allotment of Residences) Amendment Regulations, 2013.

(ii) G.S.R. 536(E) published in Gazette of India dated 8th August, 2013 approving the Chennai Port Trust Employees'
(Conduct) (Amendment) Regulations, 2013.

(iii) G.S.R. 537(E) published in Gazette of India dated 8th August, 2013 approving the Mumbai Port Trust Employees'
(Leave) (Amendment) Regulations, 2013.

(iv) G.S.R. 674(E) published in Gazette of India dated 8th October, 2013 approving the Chennai Port Trust
Employees' (Recruitment, Seniority and Promotion) Amendment Regulations, 2013.

(Placed in Library, See No. LT 9786/15/13)

 


